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To,

The Registrar General
Hajasthan High Court
Jodhpur.

Qasrrr4l*o farurl*l{laa a

Bannlore. .

Respected Sir,

Apropcs, we are ln receipt of emsil doted 03.03.2022 receivod from Project

Officer, SAMVAD, NIMFIANS, Banglore stated that their instltuts ls going, to

organize a 4 Part Public Discourse Series on "Chlld Forenslcs ln Child Scrual

Abuse CEset" to be chaired by Former Judges of Hon'ble Supreme Court & tligh

Courts.

It is further submittad that details rhowing date, time, topic, lpeaker and

its link of the above programrnes are as under;-

Youtube I nlr

https ;l/yout u. be/pY 5 3 u c

n6rdr
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Therefore, rr;hile enclosing herewith the copy gf the above €mail, l am

under direction to requEst you to flash the above mentioned links of the 4 Fart

Public Discourse Serles on the official website of Rajasthan HiEh Court.

With regards,

Date:07.03.202t

Qrrh rsrqlrrad frrm (Af,rttr,{n fulk, IIAN(
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Yourg sincerely^@q
(Kamal ChhanEani)

Director
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lnvitatlon for SAMVAII-NI[4HAHS'Onllns Publlc Dlscourse Serles on Child Forenslcs in
Ghild Soxual Abuse Gasas {1?th - Zdth Marclr 203e}
1 rtissBs0s
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Dear S$r/Ma'am,

Greetings from SAMVAD-NI MHANS!

\Se are pleased to announce that SAMVAD-NIMHANS is organising a 4-Part Public
Dlscolrrse Series on Chlld Forensles in Chlld Ssxual Abuse Cases, to generate
substantive engagement with key imperatives in the collection and analysis of evidence in
cases of Chlld Sexual Abuse. The Public Series has been developed as a part of a range of
different initiatives being conducted by SAMVAD to mark'10 Years of POCSO: Critlcat
Refleclions and Ways Fonrard'.

As many of you are aware, a significant part of SAMVAD's work pertains to the Protection of
Children from Sexual Offences Act, 2012 (POCSO). Given that the implementation of
POCSO is rife with challenges, particularly with regard to issues of child victim-witnesses,
interviewing and eliciting evidenca ftom children, appreciation of evldence and fiorensic
medical evidsnce, among others, we hope to generate debate and discussion on som€ of
these aspects, through the aforementioned Publlc Serles.

Quest S

For the aforementioned Public Serles, SAMVAD has invited two Guest Speakers from The
Child Witness lnstitute (CW), narnely Dr Karen Miiller (Chief Executive Otficer) & Ms.
Karen Hollely (Chlef Operations Ofiicefl. CWI is a non-prolit organization in South Africa
which has been working for over 23 years on the conc€rns of child witnesses ln cases of
abuse, violence and victimization in cases involving children. They have undertaken

extensiye regearch on mattsrs portaining to children in contactwith the laq reformation of
justice systems and tralning of stakeholders on these aspecls of justice and law. They have

also trljned Judicial Officers in several countries in Africa and South-East Asia. For rnore

informaiion, please visit https//childwitness.netlthe-child-witness-institule/.

4,part Sertes to be chalred by Former non'hls Suprgils-qoutl-glligh Gpurt Judggs

To facilitate a transdisclplinary perspectlve on child forensics and Ghild Sexual Abuse, the

SAMVAD Team has lnvited Former Hon'ble Supreme Court & Former Hon'ble High Gourt

Judges. to sharc somo thoughts and perspectives on the subject of the sessions, as well as

to eigage with the key perspectives of our Guest Speakers. Further details of our Hon'ble

inviteis are provided in the following ssction tln addition to the datos. timings end YouTube

tinks for each pad-ollhesedes):

l, Evtdenttary Issues ln Chlld Sexfial Abuse Gases.' Dynamics of Groornrng

Chair: Hon'ble {Dr) Justlca Shallnl Phansalkar Joshi (Former Judge, High Court of

BombaY)
Date & Time: 15th March ?'A?,2,6:30 - 8:00 pm

Link: https:liyoutu.belpY53UcnBcBc

2. Suggeslibtttty and Tutarlng Concerns ln Courl Preparatlon Programs for child

Wifnssses
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P_tl* A Time: ilth March zszz,6:30 - B:00 pm
Link: https:l/youtu.be/nHejTTnBsVA

3" Forensic fssues ih Elicitlng Eyllence froru Youn g Chlldren i.o. fPrescltool Ghlldren]

Chair: Hon'blo Justice Gita Mlttal (Former Chlef Justics, High Court of Jammu & Kashmir)

Eate & Tima:22nd tt{arch ?0t2, 6:30 - B:00 pm

Link htlps:l/youtu.belfZl ETQE9OwM

4. Understandfng and lnterpretlng Msdicat Eyidence tn Ghttd SexualAbuse Cases

Chair: Dr tlrBktrar $esh adrl (Advisor (SAMVAD'Nlfrtl HANS);
(Former) Senlor Professor & *aad, Dept. of Child & Adolescent Psychiatry; (Former) Dsan,

Behavioural Sciences Division & (Former) Director, NIMHANS)
Date & Tme:24th March 1022, 6;30 - 8:00 pm

Link: https ://youtu.be/HvfKWeCqd gY

Ptease note that the posters for the Onllne Serlss are attached with thls smail'

We slncersly look forsrard to y_ou joining us for.thls Public Serles on this lmRortlnt
subject. We re-quest you to ptease spread thls message widely on all social media
platforms and WhatsApp groups, amongst your networks of dedlcated child-related
staheholderst

Thanking you,

Warm regards,

Saurabh Shashi Ashok
Project Officer, Policy and Law
SAMVAD (Support, Advocacy & Mental health interventions for children in Vulnerable
circumsbnces And Distress)
(A National Initiative & Integrated Resource for Child Protection, Mental Health, &
Psychosocial Care)
Dept- of Child and Adolescent Psychlatry
National InsUtute of Mental Health & Neurosdences (NIMHANS) Bangalore
Supported by Mlnifi of Women & Chlld Development, Government of India
Mobile:8217525496 {
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